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Advocate, Sh. Shahid Kazmi for the petitioner. Sh. Krishna Dev Vyas proxy
for the learned CGSC Pradeep Singh Sisodia. He files report on behalf of the
ROC, Kanpur. A copy was served in advance to the petitioner counsel. The

petitioner counsel is also filed rejoinder. A copy of the same received by the
CGSC.

The case is fixed for 6t March, 2018,
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